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THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): That is
a good decision.
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On the South Central Railway,
there were 40 accidents in the current
year as against 45 during last year.
Therefore, to conclude that on  the
South-Central Railway, there are a
very large number of accidents and it
is heading the statistical table of ac-
cidents would not be very correct, be-
cause the statistics in my possession
state the contrary. gfa ¥ Regersly,
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STATEMENT BY MINISTER

Revision of Tarif for Telecommunica-
tion 'Services

THE MINISTER OF STEEL AND
MINES WITH ADDITIONAL
CHARGE OF THE MINISTRY OF



341 Statement

LAW AND JUSTICE (SHRI DINESH
GOSWAMI): Mr. Vice-Chairman,
Sir, on behalf of my colleague Shri K.
P, Unnikrishnan, Minister for Surface
Transport and Communications I rise
to make the following statement:—

2. The Honourbale Members are
aware that Telecom services from a
basic infrastructure and the Govern-
ment is committed to its faster deve-~
lopment and providing better accessi-
bility, connectivity and improvement
in the quality of services., It is also
the policy of the Government to ex-
tenq the telecommunciations into the
rural sector so that the remote villa-
ges are brought into the main stream
of national life. The emphasis will be
on a balanceq development including
rural sector and efficiency in the ser-
vices.

3. Telecommunication services are
capital intensive. Howeve'r, owing
to constraint of resources and priori-
ties of other competing demands, the
telecom sector has not been able to
adequately fund its expansion pro-
grammes. At the same time, invest-
ments in telecom fetch additional re-
sources, which an, in turn, be plough
ed back to accelerate development.
Given the right impetus, the telecom
gector could grow into a self-sufficient
service. Also, there are certain ano-
malies in the tarifts—which I will pre-
sently mention—which need to be rec-~
tlified. Keeping these factors in
view, I propose to make the following
modifications in the existing tariff
structure as @ measure of rationalisa-
tion.:

A, Charges for metered calls

Presently, the chargeg for metered
callg are as under:—

Upto 275 calls—Free,

276 to 2,000 calls—80 paise per
call.

2001 to 5,000 calls—Re, 1 per call.

Over 5,000 calls—Rs. 1.25 per call.
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The above tariff structure is some-
what irrational. Those who use the
telephones most have to pay relatively
higher tariffs. The existing tariff
structure also results in more tele-
phones being cornered by a person
just to save on call charges. To rectify
these defects, it ig proposed to make
the call charges Re, 1.10 per call, for
callg in excesg of 1,000, including free
calls. For calls upto 1000, including
free calis, the existing rate of 80 ps.
will continue.

B. Rates for operator assisted trunlk
calls—national gnd international

Presently, there are two systems of
trunk calls viz., Subscriber Direct
Dialiing (STD & ISD) Facility and
Operated assisted calls. Operator as-
sisted calls involve the handling of a
call by a number of operators before
it matures. The trunk lineg are also
held up for a longer time than in the
case of directly dialled calls, Hence,
the cost to the Department of an ope-
rator assisted trunk call is much high-
er than that of 3 subscriber dialled
call. However, the tariffs for booked
trunk calls are less than the revenue
for STD calls of standard duration.
It is, therefore, proposed to revise the
prescirbed trunk call rateg to levels
which broadly correspond to STD re-
venue for a call of equal duration. The
details are contained in Statement-lL.
(See below),

C. Telephone rentals and free calls

Another anomalous situation now
obtaining is that in several cases the
value of free calls is far in excess of
the rentals payable. This is unten-
able. The alternatives are to keep the
number of free calls unchanged and
increased the rentals correspondingly
or to reduce the number of free calls,
in which case the increase in the rén-
talg will not pe so steep, I propose
to adopt the 1latter and reduce the
number of free calls to 150 for a
bio-monthly period and to modify the
rentals so as not to be less than the
value of the free calls. At the same
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time, I am glad to inform the House
that for smail exchanges of less than
100 lines each on measured rate sys-
tem, the rental is now proposed to b
reduced from Rs. 125 to 100. The
concession will largely benefit the
rural gector. A Table showing the
existing and the revised rentals/free
calls ig placed at Statement-II. (See
below).

D. Telex rentalg and calls charges

(1) Rentals

The present system of telex rentals
is not quite satisfactory. The rentals
ara relateq to the distance of the sub-
scriber from the main telex exchange.
Accordingly, they vary from Rs. 1500
per annum to about Rs. 20,000 if the
distance exceeds 20 kms. Such wide
disparities are totally unjustified.
‘There have been several complaints
from telex users gbout this irrational
feature. To rectify this, the revised
tariff structure provides uniform rate
of rental for all telex subscribers lo-
cated within the local area, irrespec-
tive of the distance from the Exch-
ange. The new rateg will be as
under:

%

Telex Exchange capacity Rental

Less than 300 . Rs. 1500 per annnm.
301 1000 Rs. 2000 per annum.
10015000 Rs. 2500 p.r annom.
Above 5000 Rs. 3000 per annum.

(ii) Telex Call charges

The present rate of telex call char-
ges is Re. 1 per unit, which was fixed
in 1976 when the telephone call rate
was 30 paise, A rate of Rs. 3 would
be now justified. However, in order
to encourage telex wusage, a uniform
rate of Rs. 2 is now proposed,

E. Time and zone metering

I provose to introduce the concept
of time and zone metering for local
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calls. A major advantage of  this
jeature will be a relief on ihe tele-
phong xchangss which are already
congested. The iniroduction of re-
visaq sarifl in this resnhict would de-
pend on i availabilily of ncctessary
equipiment and how scon the same
can he provided., My Depariment is
exsxmiving thicss asoects wilh a  view
10 enab:e inircduclion of this system
as early os possible,

4. No, soinc good news I am harpy
{0 announ:: the following concessions
in telecom tariffs for a variety of
USRTS: —=

(i) With g view to encourcge the
use of telephones in the rurdl sec-
tor, the cull charges will b reduced
by 50 per cent in respset of Long
Distance Public Telephomes (LDPTS)
located in rural area. Thig will
b valid for a period of 3 years.

(ii) The reduclion in rentalg from
Rs. 125 to Rs. 100 of cxchanges
les; than 100 lines will bew fit the
rura] sector.

(iii) The rate of Rs. 1.10 puv
teiephone call involves a subsiantial
concession for those who maiiz mort
than 5,000 calls bi-monihly.

(iv) Rationalisation of telex ren-
tals ig another major conce:ion 1o
thoge who are locatrg tur i [ronw
the Telex c¢xchanges,

(v) In addilion, J propose a 25
per cent concession in the telephone
rentals for the following categories.

(a) Institutional (non-residen-~
tial) telepliones in all recognised
educational institutes like schools.
colleges, Universities ete., and
non~-commercial research organi=-
sations.

(by Upto 2 ielephones (non-re-
sidential) in 1occognised institu-
tiong like Hameg for the Aged, In
firm  Spastics, Handicapped, Deaf-
dumb-mufe persons, Orphanages
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and Voluntary organisations wor-
king for tribal welfare,

(vi) As an encouragement to the
Pregs and News gagencies like PTI,
URNT g 50 per cent concession in the
rentaly for leased circuits used for
data transmission/fascimile hy News
agoencivs and newspapers for propa-
sation of news.  This will not ex-
lend to circuits hired foy transmis-
sion of commercial data to commer-

Statement-1
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cial institutions like Banks etec., or

video text/ncws-scan gervices, ete.

5 I do hope that the Honourable
membeors will appreciate the measures
proposed for rationalisation of tariffs
and the concessions that have now
been proposed. I assure thig House
lhat the Telecom Sector will continue
to work for improvement in the qua-
lity of services and customer satisfac-
tion and extension of service to the
remote corners of the country.

The existing and revised rates for Operator Assisted Trunk Calls

(&) National

Distance Slab (Kms)

Upto 20
.20 50,
~ 0. 100

~>100 200

> 240

540
= 5085 L 1600

Above 1000

(b)Y International

I (a) Neighbouring SAARC countries
{b) Other Neighbouring Countries

IT Countri

ics in Africa, Europe, Gulf, Asia and
Ocecania . . . .

[T All Countries in American Continents and
other places in Western Hemisphere .

Existing Trunk Tariff

Proposed Tariff
(3 minutes)

(3 minutes)

Rs. 2 Rs. 2
Rs. 4 Rs. 5§
Rs. 8 Rs. 15
Rs. 16 Rs. 25
Rs. 27 Rsl 45
Rs. 36 Rs. 55
Rs. 45 Rs. 75

—— e

**(One Minute) **(One Minute)

Rs. 20 Rs. 26
Rs. 25 Rs. 30
Rs. 45 Rs. 50
Rs. 55 Rs. 60

#M inimum 3 pincics.

———. ——
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Statement showing the existing RentallFree Calls and as now revised (MR)

Exchange Systems

As now existing As now proposed

Rentals Free Rental F ree 8
Calls Call

(Bi-monthly)

Less than 100 lines

100 and above but below 1000 lines
1000 & abuve but below 10000 lines
10000 & above but below 30000 lines .
30000 & above but below | lakh lines .
1 lakh & above but below 3 lakh lines .
3 lakh lines and above

In No. In No.
Rs. 125 275 Rs. 100 150
Rs. 140 275 (Rs. 150 150)

Rs. 160 275 (Rs. 200 150)
Rs. 200 275 (Rs. 200 150)
Rs. 250 275 Rs. 250 150
Rs. 300 275 (Rs. 330 150)
Rs. 330 275 (Rs. 330 150)

THE  VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY): You
can give the salient features,

PROF. CHANDRESH P. THAKUR

{Bihar): Give us the highlights,

SHRI DINESH GOSWAMI: You
want the highlights. One of the
highlights is that there has been a
change in the charges for metered

calls. At present free calls upto 275.

are allowed on a bi-monthly basis
and the charges are:

Upto 275 calls Free

From 276 to 2000 calls 80 paise per call
From 2001 to 5000 calls Re. 1 per call
Above 5000 calls Rs. 1.25 per call

Now the situation is that those who
utilisc phones more tend to corner
more telephones in order to  bring
their callg to the minimum  limit,
Therefore, now it has been revised
as:

Upta 1000 cail, with free calls 80 paise
upto 150 per call
Above 1000 One slab of

Rs. 1.10 per call.

There has been some revision of
trunk call charges which is given in
Annexure I to the statement, by
which we have brought at par the
trunk calls with the STD calls be-
cause now the STD calls cost more.

There has been some corresponding
revision of  traiff for international
trunk calls,

So far as rental-free calls are con-
cerned. there were seven slabs
earlier, Now we have brought them
down to five with the minimum slab
being reduced from Rs. 125 to Rs.
100 and the maximum slab has been
kept at the same rate of Rs. 330. But
the slabs have been rationalised. Now
there will be slabs of 100, 150, 200,
250 are 330,

So far as telex rentals are con-
cerned, there wag an irrationality in
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the sense than those who used to
utilise telex had to pay Rs. 1500 per
annum upto 5 kilometres and inci-
dental charge was calculated at Rs.
450 per kilometre beyond the radius
of 5 kilometre with the result that
some of the subscribers within a
radius of five kilometres had to pay
only Rs.- 1,500 per annum but thosc
who are located at, say, 20 kilome-
tres, had to pay Rs. 18,300. This, we
felt, was not rational and now we
have, more or less, rationalized it in
that if the Telex Exchange capacity
is less than 300, the rental will be
Rs. 1,500. Then, 301 to 1,000 it will
be Rs. 2,000; 1,001 to 5,000 it will be
Rs. 2,500 and above 5,000 it will be
Rs. 3,000. Therefore, a person who
had to pay Rs. 18300 earlier, be-
cause of some irrationality in  the
structure of telex rental rates, will
have to pay an amount which is
more rational.

So far as telex call charges are
concerned, from Re, 1 per unit the
rate has now been increased to Rs. 2,
and corresponding increases will be
made taking into consideration the
distance involved.

Now there are some concessions
given in telephone rentals. A conces-
sion of 50 per cent is given to long
distance public telephones, particu-
larly to help the rural areas. Conces-
sions are given to recognized educa-
tiona] institutions like universities,
research institutes, colleges and stu-
dent’s hostels. Concessions are also
given to institutions like Homes for
the Aged, Infirm, Spastics, Handi-
capped, Deaf-dumb-mute persons,
Orphanages and voluntary organiza-
tions working for tribal welfare, etc,
recognized by the State Government
up to a maximum of two telephones
each.

A concession of 50 per cent is
given in the rentals for leased cir-
cuitg to newg agencies such as’ PTI,
UNI, Samachar Bharati and news-
papers for data transmission/fascimjlq
for the propagation of news, etc.,, as
may be prescribed from time to time.
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Now, Sir, these are the main fea-
tures of this statement which I am

making on behalf of my colleague,
Mr. Unnikrishnan,

SHRI SANTOSH BAGRODIA
(Rajasthan). Mr. Vice-Chairman, Sir,
I will begin with a request to the
honourable Minister that because he
docs not belong to this particular
Ministry if he is hot able to reply
to all the questions properly, may I
expect replies to them from the De-
partment in due course? Sir, T am
not going into the merits of the
charges being increased because I
know that for capital intensive ser-
vices like telecommunicationg he may
have to increase the charges. I would
hot question that for another reason
also, that is, if we are able to get
the services, because I am more con-
cerned with the services, I know
that my other friends will question

him about the charges and so T leave
it at that.

_At the moment I am on the ser-
Vices. On the 14th March in the
reply of the honourable Minister of
Communications to Unstarred Ques-
tion No. 170, details of excess billing
for the different years have been
mentioned. It statistically proveg that
about one per cent of the bills have
been questioned about excesg billing.
I am not concerned with this one or
two per cent, but the question is, why
should there be even a single excess
bill? Because, the amount involved
may be much more in totality though
the number of bills may be less. In
the same reply the Minister has men-
tioned some remedia] measureg taken
by the Government. Remedial mea-
sure (c) says:

“The facility of detailed billing
of STD/ISD calld free of cost has
been allowed to  subscribers,
wherever existing exchange facili-
ties permit this.”

I would like to inform the honoura-
ble Minister that specially in the city
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of Calcutla, as the honourable Minis-
ter himself has agreed, tclephone
communication is deteriorating in-
stead of improving, and this facility
6 p. . is not at all available there.

T Item No. ()—I am not
going into the details—simply says:

“Facility of fortnightly meter
reading.”
I can say that this mecter- -reading
fortnightly is not being given even
to the MPs regularly. It comes after
two months, three months, four
months, six months, Then it be-

comes useless. The charges are being
charged in the Bill, all right. But
the service is not bemg rendered.

Then item No. (c¢), sub-clause (2)
says:

“Provision of automatic switch-
over day and night telex.”

Probably it is happening because I
really do not know whether it hap-
pens or not. How do you create con-
fidence in the minds of the subscri-
bers that it really happens, especially
in a place like Calcutta where the
operators or the tclephone staff are
least concerned about what is hap-
pening to the communication system?
You dial 199, you dial 197, you dial
180, 186, you dial emergency «calls,
nothing is received, and if they are
received, they are not replied pro-
perly.

Sub-clause (4) says:

“Routine testing of subscribers’
meters.”
All right. T am not questioning. 1

am not doubting the integrity of the
telephonce staff, Again how do you
convince the subscribers that it is
being checked regularly? Therefore,
I suggest: Like the electricity meters
can you not have meters at the pre-
mises where the telephones are in-
stalled? If it is technically not
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possible, I have a sctond suggestion:
Can you make it possible for the
subscriber to monitor the meter him-
self by placing it at a suitable place
at the tfelephone exchange itself? Tt
is a question of credility, Sir,
I belicve the hon. Minister will like
to ensure that the credibility of this
Department must increase, and then
only the subscribers will be satisfied.

Now, coming to the statement
which he has made today, again it is
a question of service about the telex
especially in Calcutta. In  certain
cases now it has to compete with the
FAX service which is very litile
available so far. But again telex in
Calcutta is hardly opcrating. There
is no maintenance at all. I wish he |
could do something about it or at
least sce how we can ensure that the

services are given regularly and
timely.
There is no mention of the FAX

service. Do you have that intention
to introduce the FAX service in a
bigger way in our country?

Thank you, Sir.
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SHRI KAPIL VERMA (Uttar Pra-
desh): It is most distressing that a
hig burden has been put on ielephone
subscribers who are already suffering
because of the total breakdown of
services in several partg of the coun-
try. Only yesterday there was a
highly inflationary Budget presented
and prices of diesel. petrol, cigarettes
and so many other things hiked. The
other day the Railway freight and

fare were hiked. Now comcg another
burden,

The first thing is that the charge
per call has been increased to Rs. 1.10
and the number of free calls has
been reduced. I have gone through
the Statement. Tt looks that there is
a significant shift in the policy of the
Department, Earlier they were  de-
pending on borrowings for meeting
the deficit. Now they have decided
to tax the subscribers. My point is
if the services are good, then sub-
scribers may not hesitate to pay a
little more, but the whole difficulty
is that the services are awful and
going down every day,

Now, I would seek clarifications
froma the hon. Minister. What is the
iotal extra revenue which the Go-
vernment will be getting from  the
revised tariff and what is the loial
amount from the internal resources
of the Department of Telecommuni-
cations, which he is going to  raise
through various proposals which have
been presented today? How much is
the deficit and to what extent will
the present traiff raise  will  meet
the deficit? How much relief  has
he given to the rural areas g Yy
friend opposite hag just now pointed
out? Whatever relief you give in the
rural areas is welecome, but the point
is whether the telephone services are
properly functioning there or not, It
is clear the serviceg are not function-
ing properly. So, whatever relief an-
nouncements you make remain on
paper in most of the areas.

Now, the rationale that you have
piven for revision of rvates foday Is
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t{wt you want to undertake an expan-
sion programme and improve the
inality of the services, These are the
twe reasons that you have aiven, But
You have not outlined the expansion
programme. What is your expansion
brogramme? As far as improvement
in services is concerncd, probably
You are zero at the moment. I have
been using telephone for the last 40
years. My {riends have talked about
Cal.utta angd other places, but in the
¢ily of Lucknow, which is the poiti-
cal, heart of India. there is a virtual
breakdown »pf services. You never
get 197 or 138 or 199, You will be
in‘erested in  knowing something
funny when Mr. Bir Bahadur Singh
became Minister of Communications,
I tclephoned 197. Firstly, I did not
get 197. Srmehow I got the Super-
visor and asked what was the tele-
phone number of Mr. Bir Bahadur
Singh. They said “We have an old
directory. V/e do not know his num-
ber because  your Communications
Minister changes every day. We can
¢give you the number of Mr., Arjun
Singh”. This is exactly what is hap-
pening today, I will not go into
details because this is not a debate
hut a time only for questions and
clarifications but the main difficulty
is thal we get inflated bills. This is
the main source of worry and most
of the subscribers in Lucknow  are
getting inflated bills, As a Member
of Parliament in Delhi also 1 am
getting inflated  bills running into
thousands of rupees. Not only in
Lucknow people are getting inflated
bills but at many other important
cenires. This is our main source of
worry. We are not getting money
from blackmarketeers. We don’t get
money from the criminals or any-
thing of that kind. We depend on
our salaries or we depend on  the
profession which we have. As an
honest Minister, Mr. Dinesh Goswami
knows how difficult it is to make both
eonds meet at a costly place like
Delhi. How can a Member of Par-
liament pay thousands of rupees on
the telephone even though the tele-
phone iz locked? Something is al-
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ways going wrong, When I telephon-
ed from the Lobby to my place 1o
tell my servant something, | never
got that numbcr for a long time and
when I got my number, some cross-
talk was going on. It is a well-‘known
fact that linesmen in collusion with
their own senior staff, give a lot of
free calls and even Trunk calls to
businessmen and they charge for
them form other subscribers. This
has not only been happening in
Lucknow but in Delhi and so many
other places. The first thing the
Minister must do is to check the in-
flated calls because even Members of
Parliament, a number of them have
told me, that they are gelting very
inflated bills, In Lucknow my tele-
phone which I have got as a Rajya
Sabha member was out of order for
about 14 months. So many times 1
complained but nobody bothered and
somehow I got it transferred to some
other Exchange but the inflated Bills
eontinued to come even when the
telephone rcmained locked. I hope
the Minister would look into it. I
would like to know what measures
he is taking to sclve ihis problem.
Then, suddenly under today’'s traiff
for 1000 calls you fix a certain rate.
[ will not go into the details but this

Annexure-II you may see. What is
the rationale in fixing this? What is
the rationale behind the rates for

trunk calls? For the manually
operated onec, you have brought the
charge to the STD level. But the
charts given, the factg and figures
given show a sudden jump and there
is no rationale behind it. Sir, I will
not take more of your time. The
Minister has talked about metering
for local calls in his statement. What
are the main features or advantages
it will have for users?

At the end, I would like to know
from the Minister, what measures he
is taking to ensure better services to
the subseriberg becauge he bas cited
“improvement of services” as the
main reason for increasing the tariff.
In fact, the services have come down
very, very much bhoth in rural and
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[ The Vice-Chairman (Shri Mirza
Irshadbaig) in the Chair.}

Thi: main thing 1| want to know from
ihe Minister is what measurcs he  is
taking to improve the services and
to check the inflated  bills, Thank
YOuL.

THE  VICE-CHAIRMAN  (SHRI
MIAZA THRSHADBAIG): Honourahle
Members. the time is very short:
please teke only  one minute  for
puiting clarifications,

st vtawer faew (S9T 93) ¢
I T £ aF werar ?

gaawrean (= @i gnteda) ¢
pra g1 fedz «ade s § |
8 I dx WHUT A Al g

o GAMGL q0ER (I HEW) :
FITHT ATEN G0 fTRAST

Ay gamarsre S, gwik
fafq @&l st & gad«wR da@y F
qdl it F pTfeafe § s U@
qIANT ) f&m Meatf) s 7 A
TAFey QAT AATAq F WAL &
e & ait ¥ T § <o #4
g% q9 W Fragq IS0 |UFm gal
FJUAFATAT 94X a8 TaAW wIA &
amY 1 sa Y aAfaaT 9T fash
FEATIC T FTawq AT @I 91 &9
L ™ amq Ay 7@ qr fx =A@
939 T T@1 AFT | T IN F
arg gaafr seiEadl 8 agay a1
g13 alay frar § @ =¥ AW
F g, T} gxwta & &, WY P
& g ary o fedt Arerm & &1
TRTTT atqy dE gafor wxTa &
frg, évala & fau @@ 5 fag
ag & &1 T aF Alyw afvard &v
aawsnawz\sr gq & T @7 a2
St 3 gE ¥ INF wAehEw @
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&1 oy gxEdl wai &y Utk A
AT AT F WHT i F fay
ag fwul & 1 WiERN el H el
fy afqds o S 34 T8 £ B0
g =IEaY g' f‘cf. ﬁfﬂ‘i = ﬁ'?i arag
T3 gfq.
'k.tr ¥ odm sm'r ? 1 l'ar. cn ‘EFT
CANR A B 1 '{Qch g, oag el
A oS F Wi g .. (GRA S
Tet)

caawreas (ot @t gfesa):
3 g W, g7 Eig

o G QU8R : TH o &T
F oardid 4%l § 1 W 9T, @ 9T

#l @M E ¢ 9 @i 7 &gy faway
A gel T dzW A G ad 9O
w3 g |

Saaweas (=t Mai gwian):
nTYy 114 S AET 6 g

o TAE: qQUEF : § @[T @
1 &l wmA gt 6% A1 A i
§T WWIL Ere § | wile &ar #
T feafy § 1 & A A
QEATETE g g AT sua fowt
gfawag sat@ ¥ g 1 wiat ¥ &g
ggwa vy ¥ fau dwiv wg
gl &1 dar fxon <y & ;elua
F1 o SH®A aal & 1 ST ANE
Fgi % ufaad) & d weff € o mem
o aHEm femaid & F vIgEw
a1 g€ 1 gE fafe wosu 2w
ANy ¥ Wi mAm dal ¥ Ed-
% fagia & fag #rfdar wrewn an
FTAFw wgx [uwAal g F0§ .0aT
oy e £ foed wdl ¥ oadEw
T 3ta far &% =ifs =W & uia
#1 wiafazar s aren agr g
gehifaermr sl osfi I IR AR W
Wl & Sfear e wElEar
@ g AT osE ATl = faxfoq
¥ F far amsy awrR #@r a3
@ 1 gAY aAeE w1 § oreAn
f5 gt & INEM oFaFT T AR
frs am¥ #1 gwqry Am9F 919 997
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EH B AT sely a6 W owwy gT M
WL T I A g e
LY A wigmar @ WY & 0 AT
SyHAleder WV, AOF WgmA ¥ mH)
wERA Y § qarar avgar g o firwedy
HIHIT 7 vforar &1 7oy &7 Soiwim
TFIER g |l AIM H ARHOI
® oyt & 1 wgian odase godr
Sterqm %75 auan ofmar § 0% a8
& a@ I A ¥ fom & o
W BT d9g a7 @ W@ ¥
afsa wfEry 23 W™ ¥ fan @
I W@ g A afEl ¥ Sown an
WX 3% T 9% mie S0 wr @
g 9w fo a1 Ak me wra g
[T JaT 9T S § a5 #F owaan
TIEgT § !

SHRI SUNIl« BASU RAY (West
Hengael ) My reartion to this state
vaent i this:

While the rental for the exchangey

below 100 lines  has been  reduced,
rentals for all the other ciirhanges
iiave been increased and the  free
viplly bave remsined the same for all
the exchanges, Now, the rationale
behind this scheme is not understood.
So, [ think the honourable Minister
must explain thig also. It apnlies to
the long-distance tariff rates also be-
cause the hationale behind the  in-
crease is not clear. QOue thing that
1 want to point out to the honourakble
Minister is {.at m view of the higher
tariffs for all the means of commun-
cation, whether it iy road transport
or vail fransport or air fransport or
telecommunication system, which are
all going up. I feel that this will
cause great hardships to the common
people because nowadays it is  not
only the upper class people or the
top businessmen ov the rich people
who use the tclephone system, but it
is olso the middle-class people and
the poorer people who use thiy com-
munication sysitem. So, T think that
more benefits should be afforded to
them.

The next point that I want to
make is this: Fow ig the Depariment
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v hess iy the Govornment going o
' we the teleplinre services? T am
i-itlug this guestion because most o
fee welephone cuchangs are generslly

L.enera-ive. Tuey do not have the
appropriate techaical arrangements

sulizh'> for {his period. The switch-
02y which the Depart:neit is making
{rom on2 type of cables to ano'her
20 of cables is also causing great
wardships to the industries, {0 the
tactories, which manuraciuie a cer-
wein tyvpe of telezomimunication
chies,  So, these points are also to
be slarliied. How the Departmeit is
THNG ty x_and its satellite  service
r.elem or the micro-wave gystein for
witer and s.cecdier communiiation is
1420 to be cucaied. als also has to
1 slated by tihe honoirable Minister.
¢ think .here is scowe lor further roe-
vision in the rates for the benefit of
the corgmnon people and I request the
honrurable Minisier 1o do it. That
wil l.lp the common people appre-
¢nie the Pudget and also the endea-
vour ihet 4he Minis‘er is making to
ipprov: the telscomiaunication sys-
tomn, This ig ¢1! that T bave 1n submit.

Nt gt (ag  sgmarfet
(t;_rérz) . TaaVIgneT :-,J"f’ A a‘ﬁ 17
w¥, @1 77 ama qd fawdl af,
qy w§ 1A & AT T MR
atmr g, A1 a0 g1 A%gIT

2

gz ¥ e e &fzg aiw
FE 1 WY ATR AAEE, A7 TgH
Zrz stata ol 205 argy wuw §
FP AW 1T Zrg 7T W T At %
&1T GA1 St A4 A - %
gegAal w1 AT FAOET ww@T {gqr
T 3 FT F f 0 axgar F o
7g Tt ofige Y 7t E 1 98
aat 58 anar fr s3a T ofaw
FIT g Mt qeA ofewe o
FTATE ' 7 Tug ¥ AEF AlaT #i
Y qT0 FAPIST g AT B ¢ &%
arg mINE W srdE Afom o
At anAr & A amy  ofiwE Sf
F3JT, 3941 197 T ¥ gieg A%
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[t wyeasia U g mgasfow’)

107 7@z Amy gy, FE FEAT
gY Agf 2

FqawTehey WA, § AITH WA
¥ wiadva wAEY S ¥ qgm fe ag O
gh @l X ERm W gy B @
T TF) 2y T 4 nggT A & av
gRry waftat gar 4, @R W R
agd € ? & ma ggErag wg M Az
AFOE gt wdafEdd R
25T Aw F A &Y mevd A
HEM | THRT FIT G 2 T AT
agt d v &Y TqF &, A @ A
agrI, 9T I AT WG 45 ®WF T,
agh 75 T wex FT f2ar F)

v aEg vyt ) W § S ady
NI TH FA /T ART 3, I8 AT
AEER 9T AT g7 4T WG &L AW
smar &, awr fedl wmAdT &y
SR 7 IATEN X 7Y, A1 A8 UR
BT faehilzt & s 30 ax sl
3R w1 foogmrr ar #f st
TR grar a1 faAv Fmm T oFE
ENET AT S F, v @ g
WM 397 WAX 75 §IC FT {2
45 ®IC A | &9@F 50 TUT  Agr
femt o WY & T e & wEEY @
TN ¥ EY wWr 1 @Y @ w9 g1 aYy
FHIR S § A1 Y% s § e
93 & fgaar a& =gy § o g4
& ¥ qra T AX F oA IA X
ar #1§ AT ag@ TEr, AU FT A7
T AT 92T | g qrY I &R
Tar 2 amfees a1 Fon @i Fr AT
EIANA FeA  FT  —TqF A
FET AT F AT gETIvAA Fieq
T F ol 35 fex oA A% En
AW FS SNIE Ug AN FF 5
AT FAFAT & 78 A8 fou <@ 3}
art axFT A afHa g 5 § 6}
e a &Y wgr §f6 daf 3
®A FT GRIV AIT F:F 5T & ¢ a9
Ty ¥ & war g ol wE @ ar
&1 AT A FNFET F 435 anr 3
3@ a3 ar ear smr fa
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#az @ua 2 a1 9 feaFds g
St 2 ey, § Hal wElky A
ag S qBAT Al § S AAEEq
B o W gAEE Fer, gwry IfAwHI-
frasq foTen =@ w1 &, 997 Bar
wrar ¥ f5 aed ST ¥ se@ aga
SeET F=ATT G S § 1 ThHologlo
gara & faa w@ar § o ad W
feq wm g oAt AEd 9\ g agi
edl BT G ST | TEBT HIX
T g 7 IF AT M &W 1 &8 @
2 1 adlea, § ARYF AeAN ¥ o
aglar § g w1 SmAar agn B
aiEy # SAwH WX aiEt § ogRie
1 17 gA A @ F, {&q wial
arg a1 SiEy, T8+ 8¢ ugd &7
Brgal yaT 49 o=y g ozar S3Fw
&8s fawarar 1§ a7 A R q W
v ES AN W AT gz & fedy
fefigm FeFidt 97 303 am g
2 o AT A AFa FaA A A
T faaar o« sAsgl § AT W@
fodl fefige Fewzy ax  ERaw
adn fRagiar =g av A3 f@aan

zafaw sged, § 98 g™ «gai
g 5 g7 &fgn =1 agq 3 o
FH-G-F  ZT @ATHT &7 gHlw "W
afsr & &7 Frfow s at wag
AEY STH Q¥ qed AV WA &Y
A fq@ a%41 § neayr a3 faOy
P WX N gamt Qg 3@
g
SHRI PAWAN KUMAR BANSAL
(Punjab): Sir. therc are two observa.
tions made jn  1lhe statement which

have impelled me to seek clarifica-
tions, {

He says that those who use the
telephone most have to pay relatively
higher tariffs and, having been con-
vinceq of this he has brought about
the changes in the traiffs for the
calls. This is contrary to the general
policy of ours that it is, in fact, the
clitist consumption which has to be
faxed more. Take the case of the
Income-Tax. There is a higher rate
of tax on the higher slab, Take the
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case of electricity tarifts. The ratex
are higher for those consumers whose
consumption ig  high. Here the
honourable Minister wants in fact, he
has brought forward an amendment
to give effect to these changes in the
tariffs—that ihe people who use the
telephone frequently must pay, not
at the rates which were fixed earlier,
but at the new rateg which are
higher. I can give an example. There
is a retired Government official, say
the DPI, a poor teacher who rose to
that position. Does the Government
want that he should not have a icle-
phone? Does the Government want
to charge him at the same rate at
which it charges the businessmen who
otherwise also, in collusion with the
officials of the telephone exchange,
manage to pass off the calls to the
other subscribers?  Incidentally, I
want to read out one sentence of his
stalement. 1 just cannot appreciate
it. He says:

“he existing traiff structure also
vesults in more telephone  being
cornened...” — I emphasise the
word “cornered”—*...by a person
just to save on call charges.”

What is the Government up 10? If a
person asks for a tclephone conne_c:-’
tion, he is using the word ‘corrzerfad !
Are they treating him like a criminal
or a blackmarketeer? What is the.pur'
pose of providing telephone ser_vlces'rf
Because of the constraint of tiae 1
would not like to dwell further on it
But 1 would like to Tow from .U:e
honourable Minister — T appreciat?
what has been done in Delhi to pl':w-
vide self-locking system to the sub-
scribers—what is the programme of
expansion of this sarvice .1(.) uther
metropolitan and other c:hv'..’s . A
would also like to knov.v--:—t‘m‘ is 2
personal question —what is the state of
progress about the telephone exclhanie
that has been in the wipelin: for
Jong for Chandigarh? The mp=20ople
are guffering badly. The initial. two-
level exchange there i complelelv
out c;f order not hecause of the fault
af the people managing it hut hecause
of oversaturstion and it having lived
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itg full lle. I would like to know
what has been done in this regard.

Finally on the question of prepriety
of raising taviffs through an vrder
like {his at this juncture. We had
our Budget yesterday. There uscd
to pe a grouse on the part of our
friends whey they were on this side,
but now what the have donp i: that
to gbviate the inclusion of this in-
crease in the tariffs in the Budset
they have come forward with it just
before the Budget. T would wish
Government does not vesert to ihis
practice again.

SHRI SHIV PRATAP MISHRA
(Uttar Pradesh). 1 congratulate the
Minister as he has given 23 per ccut
concession in telephone rental fer re-
cognised institutions. He hag alsv
givep concessions to jnstitufloms like
homas for the aged and infirm  a»
well as handicapped, deaf. dumbt
mute etc.—those who are living in
the recognised institutions, But what
about those who could nolt manage
to live in the recognised institutions?
Can they not get these conecessinna?
This is what 1 wanted in know from
ithe honourable Minister,

DR, YELAMANCHILL SIVAJI
(Andhra Pradesh):  Dethi i;  being
connected to neighbouring places like
Ghaziabad, Gurgaon, Faridabad zad
other places. But in other places in
rural areas like Vijayawada, Guniur
and Tenali, though they are under
the same Urban Development Autho-
rity. trunk calls have to be bhooked,
like from Vijavawada to Guntur, Gun-
fur to Tenali, and so on.  So, is there
any  proposal under the considera-
tion of the Government to see that
within the <ame urhan development
authoritv these calls arp treated as
Tocal calls? Then the rise in the
tariff for international calls is  only
Rs. 5 whereas the rise for inlard
callg is from Re. 1 to Rs. 30 for
each call. Then, foy aperator-man.
aved STD call it is said that opetra-
{ov-managed calls are costier to
provide for the depariment and
thevefors we are hringing it on a par
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IDr. Yelamanchiti Sivaji)

a0 ATD e onhoneing the
rale: Vi anomaiy does mwof steidd
reason sause jn un o oaga’itavian so-
clety it Is desivab'e that  wedinary
people calling tor g howpital er o
ftre tation or a polize ctalion szhouid
gol a concession in thelpy ceolls, Ts
there any surh pronosal undes eon
sideration of Governmon??

With e

SHRT MOTURYY
RAO (Andhva Pradesh): The hon.
owrable Minister  shouid reroreidos
the position in regavg to {ree calls, Al
ready tho ciinvges »r. voery hich flgan
for shifting from ope ro~m to anoth. v
rooin thg previous charpe was Re, A
and now it iz Rs. 150 gt ¢
they are making a good bicinesg ot
of it.  Even thonch tha previous in
«tallation js there for an o1d nhane.
it another phane comes  installaiicn
charges arp billed nsain. This waner
overything = chargad vary hich T
this hrckgroumd cutting of tha nim
ber of free calls is indecd horrilide,
From 275 vou have beogal+ i dow.:
to 180 for two monthy.
aspact T owant fo bring ta th.. nofiee
af the Minist~r is that MPg ara sives
30000 crll- nav venr, My first ‘hink
ing woas that it v oo hich, Rut
now afle ona yorr — 17 am o4 mode
rate tene of rhonn F?-","D'fvm"iﬁn-- P
~ther facilitis+ - -ty a LT £ W
200” r‘:fl‘-\
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SOME HON. MEMRWRS:
hody- ig thinkinea 1ike thyt

FOIEERE

SHRT MOTIIRTT WANUMAMTIA
PAOQ. Perhang evarvhady ig thinkine
thay MPs bave oot »snotugh nimbe -
allowed froe, Othere  ap. making
Somea othrr hil's are in-
Thig

tee of ii.
cluded in anr hills,

way it e

Zoine on. Qome  frand s fTdine
vlace .ohsioua®y T thip? ¢ ha~ 4

La serionaly econgideved whether  of
1raet 1the MPa max ha stanling wnefea

wn that fhev i1l Lava thajy A
mea{=nd e dee ta Aote 34 e

thines are to he soriangd, eomeidored

T mive ot one insfanen [ oveng b
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aere. 1 left 1y quarters angd  svent
away, On that day some phonogiam
charge wa-s put in my bill. 1 refer
r2d it but no ressonse  was therc,
This way things are laking place, So
T request the Minister to elacify thesc
issttes.  Already ithe charpe ig high.
1 azain appeal to the hon, Minister to
re-onsider this position of ree calls,
It lo bhe  reconsidervag  whether
this ta iff can bhe charged. T: has
to he seriously considered,

SHRI DINESH GOSWAMI: M
Vice-Chairman, Sie, I thank a!l theo
Members who have pavticipated in
amkin? for clarifications of 'he state

mant. Now, most of iha clarifica-
Tigus havs ~on. beyond the  state.
mont.—and naturally  pecauze Mem-
hovs arg agilating over (ha function-
ins of  telephope, Hon. Wembors
will wrobably approciate that T am
Conlline somebody else’s haby,  (Ia-
torruntions) T think he wili e the
prrson do rognond 1o all theg oue
ries that have been made when the
rroper wocasion comes. But it does
rot mean that T am pot trying to
romend ty those points as far as T
1 in 4 wosition to respond,

Now, there has Leen a very stronn
eomp'uint regarding  exeass billing.
In the sust plso. ..

SHRT PAWAN KUMAR BANSAL
Puniah). You also mmst have ox
rerioncnd it

SHRY DINESIT GOSWAMI: Yes.
Fverwone does it We hava {ried
in moot the situation to soma extent,
. find that according *o our etaiis-
it the excess  hilling  complaints
~. 1 nor ceni and thi: ¢oe3 on in-
ercnging hocause of STD and inter-
national dialing. We ave bLrving 1o
moai this situation hv oroviding the
Jdntails of the calls that are  made,
Feen in Delhi  where the Members
tava comnlained.  now a provision
avigta Por detaileq hills. Farlier most
nf me friend: did voy wan' these
Aegailed bills. Now we have made it

W will give these detail-
frec of hov, Aedailed

ARSI vost,
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bills will be prowided to the hon.
Members free of cost, giving the
numbers tp which calls have been
made. Obviously hon, Members will
be able to find out whether a call
has been properly billed or not, Now,
this type of deiaileq bhill exists in
some places where the situation has
improved, Because of Fnancial con-
straints and other  constraints and
al:o constraints of materials, we have
not been able to extend i{ to &ll
pais of the country, But we are
trying to extend these facilities as
far a5 possib'e to different areas.

Bills are prepared on two-monthly
basis. But if there is anv complaint
from any quarters, not only Mem-
bers of Parliament but others, meter
readings are analysed and ths re-
port and the result of the analysis
is furnished to consumers.

All attempts have been made to
improve the functioning of the tole-
phone system. Digital Electronic
Exchanges are also beiag installed
in the rural greas. But I am aware,
berause I myself use telephones,
there is a lot of scope for improve-
ment in this directions. Obviocusly
we are trying to do our hest. Still
there is lot of scope [or improve-
ment and we do hope that the situa-
tion will improve, I can only

sssure vou that there will be  con-

stant endeavour on our part.

Coming to the question of increas-
od tariff, T would like to point out
that the telecom rates are being re-
vised after two vears. This has be-
come netessary to compensaie. to a
substantial extent, the increased cost
of inputs. One of my learned
friends ssked ma what wil! h. the
increased amount that will come to
the Telephone Department. The in-
creased zarnings will be to the tine
of 593 crovrex of rupees. Of course,
18 crores of runees will be nffse+r be-
rause of the concessions. Therefore,
the anticirated a=dditional earninesg of
revenue is gxnected to he 575 crares
of ruoees. Thic will he nrimarily
from the Trunk Calls (R<. 2A3 crores),
internationat calls (Rs. 8 erores)
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and from rationalisation oi free calls
{about 285 crores of rupecs).

My friend asked me whzt type of
policy we are pursuing ihat we have
now put one slab of Re. 1.10 above
1000 calls and thereby given some
relief to persons who use the tele-
phones most. This has been done
because today there iz a greay de-
mand for tclephones. We have used
the word ‘cornering’. It may pe an
unhappy situation that a person,
sometimes not in his own name, keeps
4 to 5 telephones with the result
that he distributes the calls among
the 4 or 5 telephones, Because of
the existing rate which is Re. 1/
up to 5000 calls and Re. 1.25 above
5000 calls, he can save money, 1
can give you one instance. For ex-
ample in Delkj a subscriber making
12000 calls will pay Rs. 13.460/-
But he can save Rs. 2620/- every
month if he has about fou; telepho.
nes. Therefore, we have decided to
rationalise it so that there may be
two slabs and the tendency to have
more telephone by a person who
uses it more, the number being above
5000 calls, is not there and he is
happy witk. only one telephone.
Thereby others in the waiting list can
get telephones and we can meet their
demands.

Now there have been suggestions
that these 150 free callg should be in-
creased to 250 calls, Obviously I
am not in a position at the present
moment to respond {o this request
because we have done it after carve-
ful deliberation. In other cases
also we have made changes. Today
a person who uses S.T.D. is to pay
more than the one who uses the
Trunk Cal]l route. On a normal
trunk route, we have to have ope-
rators, Tt takes time. Bui one has
to pay less. We have therefore,
decided to rationalisz it, thereby peo-
ple will be in a position to use
S.T.D. more, We have reduced the
free calls from 7 to 5. The ‘P slab
is totally cumbersome and reducing
it to ‘6’ is not going to create any
anomalous sitnations.
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The cost of inputs ha; risen sub-
stantially over the years. After pll,
the Telephone Department or  tihe
Telocom Department is also com-
pelled to correspondingly raise its
owq  revenue, Though we would
have liked not to do it, we have no
other option to do it becavse of the
constraint of resources,

Some of the questions were rajsed
regarding defective meters,  Some
qguestions were raised regarding Cal-
cutta. One of the questions that
was raised was regarding the rural
areas. So far ag Calcutta and other
things are concerned, I would likz to
have notice. We have thken a num-
ber of steps so far as the rural
areas are concerned. Nonw therp is
production of electronic exchanges of
various sizes from 64 lines to 512
lines, These will be used largelv
in rural and semi-urhan areas.
Now it is true that today even in
the rural areas, people have not got
that habit of using {elephones as
much ag ohe would have liked them
to. But it is a question of just
putting it across to the people. In
the rural areas, people are increas-
ingly using the television, ang I
believe that even ip those rural areas
where people did not have the habit
of using telephones, they are beginn-
ing to use the telephones. If we
can provide the infra-structuratl faci-
lities, then people will usn that and
in fact a greater and greater demand
is coming from there and we will try
to earmark a percentage of our own
resources not only for providing tole-
phones fo the rural areas but also
for imnroving  the serviees of  the
rural areas.  On the points made hv
the hon. Members regardiny tte cor-
vices. well, there is a lot of com-
plaint on this, and T will not he
hegitating for a moment to sav  that
there iz a lot of scone for immn»ove-
ment in the services of telrnhones.
And there will he a cnnstant end-
eavour on our nart. And whatover
sugefestinone the hon. Members have
given while seaking clarifirations
these will be taken not of. anq if
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there are some points which I have
not replied to, I will see that the
hon. Members :get the wrilten re-
plies to these points, pariicularly iie
first hon. Member from Wes: Bengal
who hag raised certain queries and
asked for a written redly on 1ne
points raised by him.

Thank you, Sir.

SHR1 KAPII. VERMA. About
Lucknow also.

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Now we

will take up further discussion on the
Motion of Thanks on the Fresiden!'s
Address—Dr. Ratnakar Pandey,

SHRI DINESH GOSWAM]J.
long will the House be sitting?

How

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): We wil} try
to complete this as early as possible,

MOTION OF THANKS ON FRESI
DENT'S ADDRESS—Contd.

Tlo TATHET QIOEF : HIAFVT SY
warexer oy weaafy v F wlfawrwo
7¢ yi ADaw w1 owawx fear
=% fau # wak wfs wasar saaaq
HWET F |

My, 7g T ACEIT HIT F
g wegafy S F1 gEA ufgwmem
2 ot W) sfawreoy & g9z &
gqre Gur et fF  FgETT AT
Faq g F@ A famarm w3,
FH Fvd ¥ qaT FrS favara agy
ufas adf &1 wifs =3y a5 AT
ST TH ATHT ¥ Y A A 2
fF Ta wTHREEI T HOF AT
qv fawarg 3T orET | F AME
gAar &)

qEATT  FUAETEAs, St gm%_esr
F omar g9 F AGT WA FRaaT



